
GOVERNMENT OF INDIA 
CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION

LOK SABHA

UNSTARRED QUESTION NO:4510
ANSWERED ON:25.04.2005
SUPPLY OF SUGAR TO BPL FAMILIES 
Modi Shri Sushil Kumar

Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION be pleased to state:

(a) whether the Government has arranged for supplying sugar to Below Poverty Line (BPL) families holding special ration cards; 

(b) if so, the quantum of sugar allocated and disbursed during the current year, State-wise; 

(c) whether the Food Corporation of India (FCI) has stopped the supply of sugar to the Public Distribution System (PDS) outlets in
Bihar since 1999; 

(d) if so, the reasons therefor; and 

(e) the steps being taken to regularise the supply of sugar under PDS?

Answer
MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND MINISTER OF STATE IN THE MINISTRY OF CONSUMER
AFFAIRS, FOOD & PUBLIC DISTRIBUTION ( DR. AKHILESH PRASAD SINGH ) 

(a): Yes, Sir. 

(b): The quantum of levy sugar allocated during the current sugar year (October` 04 - September` 05) State-wise, till May 2005, is
annexed as Annexure-I. The distribution of this levy sugar is, thereafter undertaken by the State Governments. 

(c), (d) & (e): Bihar is a direct allottee State since 1.1.2000. The Central Government makes direct allocation of levy sugar to Bihar for
lifting and distribution under Public Distribution System. 

ANNEXURE-I 

ANNEXURE REFERRED TO IN REPLY TO PART (b) OF UNSTARRED QUESTION NO. 4510 DUE FOR ANSWER FOR 25.4.2005
IN THE LOK SABHA 

  MONTHLY ALLOTMENT OF LEVY SUGAR DURING OCT`04 TO MAY`05

        (In `000` Tonnes)

Sl. No. STATES/U.TS Oct`04 Nov`04 Dec`04 JAN`05 Feb`05 Mar`05 Apr`05 May`05

1 A.P  13.53 9.72 9.72 9.72 9.72 9.72 9.72 9.72
2 ARUN. PRADESH 0.89 0.84 0.85 0.84 0.84 0.87 0.84 0.84
3 ASSAM  19.14 19.14 18.42 19.14 18.42 18.44 19.14 18.42
4 BIHAR  22.45 22.45 20.56 22.79 20.56 20.56 21.30 21.30
5 CHHATISGARH 5.52 4.52 4.41 4.51 4.51 4.51 4.51 4.51
6 DELHI  3.91 2.76 2.76 2.74 2.74 2.76 2.75 2.76
7 GOA  0.12 0.12 0.19 0.12 0.12 0.12 0.12 0.12
8 GUJARAT  8.31 5.87 5.87 5.87 5.87 5.87 5.87 5.87
9 HARYANA  3.49 3.49 2.53 2.50 2.50 2.53 2.50 2.50
10 H.P  5.07 5.07 4.37 4.70 4.70 4.70 4.70 4.70
11 J&K  7.68 7.25 7.21 7.13 7.57 7.15 7.13 7.13
12 JHARKHAND 7.60 7.60 6.96 7.72 6.96 6.96 7.21 7.21
13 KARNATAKA 11.37 8.69 8.69 8.69 8.69 8.69 8.69 8.69
14 KERALA  4.11 4.11 4.11 4.11 4.11 4.11 4.11 4.11
15 M.P  15.27 12.50 12.53 12.50 12.50 12.53 12.50 12.50
16 MAHARASHTRA 13.97 18.48 13.94 13.94 13.94 13.94 13.94 13.94
17 MANIPUR  1.93 1.89 1.81 1.81 1.81 1.81 1.81 1.81
18 MEGHAALAYA 1.84 1.84 1.74 1.74 1.74 1.74 1.74 1.74
19 MIZORAM  0.71 0.69 0.74 0.69 0.69 0.69 0.69 0.69



20 NAGALAND 1.24 1.19 1.24 1.20 1.20 1.20 1.20 1.20
21 ORISSA  8.73 8.73 8.73 8.73 9.73 8.73 8.73 8.73
22 PUNJAB  2.74 1.54 1.55 1.53 1.53 1.55 1.53 1.53
23 RAJASTHAN 10.00 10.00 7.46 7.46 7.46 7.46 7.46 7.46
24 SIKKIM  0.42 0.42 0.39 0.39 0.39 0.39 0.39 0.39
25 T.N  14.22 10.83 10.83 10.83 10.83 10.83 10.83 10.83
26 TRIPURA  2.69 2.69 2.69 2.69 2.69 2.69 2.69 2.69
27 U.P  40.62 33.04 33.04 40.62 33.04 31.77 33.04 33.04
28 UTTARANCHAL 6.54 6.15 6.13 6.42 6.03 6.05 6.03 6.03
29 W. BENGAL 22.02 14.22 14.22 14.22 14.22 14.23 14.23 14.23
30 A & N ISLANDS 0.42 0.39 0.39 0.39 0.39 0.39 0.39 0.39
31 CHANDIGARH 0.18 0.06 0.07 0.06 0.06 0.07 0.06 0.06
32 D & N HAVELI 0.05 0.05 0.05 0.05 0.05 0.05 0.05 0.05
33 DAMAN & DIU 0.01 0.01 0.01 0.01 0.01 0.01 0.01 0.01
34 LAKSHADWEEP 0.11 0.11 0.11 0.11 0.11 0.11 0.11 0.11
35 PONDICHERRY 0.18 0.18 0.18 0.18 0.18 0.18 0.18 0.08
36 BHUTAN  0.31 0.31 0.31 0.31 0.31 0.31 0.31 0.31

 G.TOTAL  257.39 226.95 214.81 226.07 215.83 213.72 216.51 215.7
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